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Alleged threat by Hotels !J.n Bombay 

2116. SHRI R. K. MHALGI: 'Will 
the Minister of COMMERCE AND 
CIVIL SUPPLIES be pleased to state: 

be pleased to state: 

(a) whether the owners of hotels 
and restaurants in the Greater 
Bombay have decided to discontinue 
preparation of some of the popular 
dishes from March, 1980 unless prices 
of certain essential commodities are 
brought down by at least 25 per cent; 

(b) If so whether this decision will 
not affect adversely a large number of 
poOr and middle class people who de-
pend solely on hotels for their daily 
needs; and 

(c) if so, what steps Government 
propOse to take to safeguard the in-
terests 6f the consumers who are 
likely to hit hard by the price in-
crease? 

THE MINISTER OF COMMERCE, 
AND CIVIL SUPPLIES & STEEL 
AND MINES (SHRI PRANAB 
MUKHERJEE): (a) No, Sir. 

(b) n,es not arise. 

(c) Efforts are being made to in-
crease production of essential com-
modities, remove infra..struetural 
bottlenecks and imprOVe supply ar .. 
rangements. State Governments 
have also been asked to implement 
vigorously orders issued under the 
lIssential Commodities Act and admi-
lar enactments. According to Gov. 
ernment of Maharashtra, steps have 
'*'n taken to ensure kerosene quota 
te hot~1ler. ia J30mbay. 

~117. SKRI MUKUNDA 4l4iANDAL: 
Will the Minister of FINANCE 
be pleased to state: 

(a) whether Government have de-
cided not to give employment opportu-
nity through Employment Exchange 
in the Central Government under-
takings; 

(b) i1 so, the reasons thereof and 
what would haVe been the norms for 
such employment instead of; and 

(c) whether this policy is applica-
ble to all States Or some of the select-
ed States with details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF :FINANCE 
(SHRI JAGANNATH PAHADIA): 
(a) and (b) The Government have 
advised the public enterprises that 
recruitment to posts carrying pay 
scales, maximum of which does not 
exceed Rs. 800 p.m. should be made 
only through the National Employ-
ment Sernce and other sources of re-
cruitment could be tapped only if the 
Employment Exchanges issue "non-
availability Certificates." The enter-
prises are also required to make 
every effort in such recruitments to 
giVe preference to persons displaced 
from the areas acquired fOr the pro-
ject, especially Scheduled Casres Ud 
Scheduled Tribes (e.g. Adiv8t3is). 
Preference is also to be given to the 
candidates who, even if they come 
from distance, have been or al'e about 
to be retrenched from other Govern-
ment undertakings. Recruitment for 
all other posts below the Board 
level are made by the enterprises on 
All India basis. 

The above recruitment and man-
agement 1)Olicy of the publie enter-
prises has been formulated with a 
view to ensuring that theee orpni-
sations are permitted to run on com-
mercial lines while at the same time 
the jUlUftab1e uplratJona for eIIlP-




